FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
TECHNICOLOUR DREAM PANTS PRIVATE LIMITED

OPERATING IN TRADING INDUSTRY AT NEW DELHI
(Under sub-regulation (1) of Regulation 36A (1) of the Insolvency and Bankruptcy Bank of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor TECHNICOLOUR DREAM PANTS PRIVATE LIMITED
along with PAN & CIN/ LLP No. PAN:- AAFCT3148Q
CIN: U74999DL2015PTC279333
2. | Address of the registered office 31 Ground Floor, Sadhna Enclave,
New Delhi-110017 (Non-Existent)
RP Office: E-205, LGF, Greater Kailash, Part-Il,
New Delhi, 110048
3. | Insolvency Commencement date 13.08.2024
in respect of the Corporate Debtor
4. | URL of Website Website of Corporate Debtor is not in operation
5. | Details of Place where majority No fixed assets are available with the Corporate
of fixed assets are located Debtor however, the Company has GST input
Credit of approx..Rs. 2 Crores and carry forward
losses of 8.92 crores
6. | Installed Capacity of main Not applicable (Trading business)
products/ services
7. | Quantity and value of main Since the company is inoperative, there have
products / services sold in the been no sale in the last financial year. Further
last financial year details can be sought by sending a request to
Resolution Professional at
technicolour.cirp@gmail.com
8. | Number of employees / workmen NIL
9. | Further Details including last Further details can be obtained by sending
available financial statements email to technicolour.cirp@gmail.com
(with schedules) of two years, lists
of creditors are available at URL.
10. | Eligibility for Resolution Applicants | Further details can be obtained by sending
under section 25(2)(h) of the code | email to technicolour.cirp@gmail.com
is available at URL.
11.| Last date for receipt of expression | 24th October 2024
of Interest
12.| Date of Issue of Provisional list of 03rd November 2024
Prospective Resolution Applicants
13.]| Last date for submission of 08th November 2024
objection to provisional list
14.| Date of Issue of final list of 18th November 2024
prospective resolution applicants
15.| Date of Issue of Information 23nd November 2024
Memorandum, evaluation matrix
and request for resolution plants
to prospective resolution applicants
16.| Last date for submission of 23rd December 2024
resolution plan
17. | Process email id to submit technicolour.cirp@gmail.com
Expression of Interest
18.| Estimated date for submission of 21st December 2024

resolution plan to the Adjudicating
Authority for approval

Date - 07.10.2024

Place: New Delhi

For Technicolour Dream Pants Private Limited under CIRP

.

Rakesh Kumar Jain

Resolution Professional
IBBI/IPA-002/1P-N00053/2017-18/10105
AFA valid up to 31.12.2025

E-205, LGF, Greater Kailash, Part-Il, New Delhi, 110048
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